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fawa: Permission u/r 170(1B) of the CMR, 1957 for conducting controlled blasting within 500 m Ahd
upto 100m of Surface Structures like Jinugupalli Village, temple, tomb, PWD road, etc. at
Jalagam Vengala Rao Opencast-I Mine of M/s S.C.C.L.

HEISY,

Please refer to your application No.KGM/JVR.OC-1/SUR-1/15/612 dated 13.06.2015 and the
subsequent correspondence, plan/sections enclosed therewith on the above subject.

The matter has since been considered in this Directorate. By virtue of the powers conferred on
the Chief Inspector of Mines (also designated as Director-General of Mines Safety ) under the provisions
of Regulation 170(1B) (a) of the Coal Mines Regulations, 1957, and by virtue of the authorization
granted to me by the Chief Inspector of Mines (also designated as the Director-General of Mines Safety)
under Section 6 (1) of the Mines Act, 1952, I hereby permit you for blasting operations within 500 m
but beyond 100m of of Surface Structures like Jinugupalli Village, temple, tomb, PWD road, etc. at
Jalagam Vengala Rao Opencast-I Mine of M/s S.C.C.L as shown on enclosed plan No.SCCL/KGM/JVROC-
I/R-107/2014/145 dated 16.12.2014, subject to strict compliance of conditions given below and all the
conditions mentioned in permission Lr.No. H1/IVROC/Perm/2006/1543 dated 21.08.2006:

1.0. Condition No.2: The explosive charge per delay shall be such, so as to limit the vibrations to
/ +Peak Particle Velociy (ppv) value of 10mm per second with a frequency more than 8Hz.
However, the charge per delay should not exceed 100Kgs. for blasting upto 200m and 50Kgs

while blasting upto 100m, at any time. The delay interval shall not exceed 25 milli-second.

2.0 Condition No.10: Blasting operations shall be carried out during lean period of day light hours
only, which shall be fixed, displayed and publicized in consultation with the elected
representatives of Jinugupalli Village, Temple and R&B authorities.
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